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2.~ Shrinivas Cotton Mill.
w.G. Gczl__'gc.

5

. Amar Dye Chem.

Bombay Mallable.

3

4

5. Solid Containers.
6'

7. Bombay Pottaners.
8

Digvijay Cement Mills,

Number of other employers have
applied for closure or rectreachment of
workers to the Government. Though the
State Government has not been given per-
mission for clhsure, but the emplovers .re
not paying salaries, not paying electric
bills. etc. and many of these facto:ies are
closed for more than two years, About
30,000 workers are out of jobs. Banks are
going to High Courts for recovery and
many of these units are going in liquida-
tion, thus depriving the workers of their
gratuity and other benefits. The employers
who have closed the units, should not be
given any permission to open :imilar units
anywhere in the country. They should not
be given further loans from Banks for any
other units in the country. Money should
be recovered fiom the employers’ personal
property or from the assets of their units
where the employer[employcrs of closed
unit is/or directors,

(Viil) Need to conduct survey of forts

of bhistorical architectural value

in Rajasthan and arrange for their
proper maintenance

SHRI JUJHAR SINGH (Jhalawar) :
Sir, apart from their historical and
architectural value, the Forts and the
Palces of Rajasthan have been attracting
lot of foreign and domestic tourists to the
State and have been helping in earning
foreign exchange and developing the
economy of the State in a variety of
ways.

It has, however, been observed that
the State Government and the Government
of India have not been paying proper
attention for the protection and proper
utilisation of most of such forts which bave

- been transferred to the State and which
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are of great architectural importance,
Bven Fort Walls of Towns like Kota,
Bundi, Bharatpur, Jaiselmer and such
other places which are located at) the
District ‘Headquarters hsve been allowed

.to be tresspassed over and spoiled at the

hands of private individuals. The Fort
of Gagron with its history of over 1000
years has similarly been neglected although
it is located at a § kilometre distance from
Jhalawar town which is a district’
headquarter. This Fort could be developed
as a big tourist attraction in future. I,

_therefore, wish to draw the attention of

the hon. Minister of Culture (o this
problem with a request to get a survey
conducted for Forts of historical and
architectural value in Rajasthan and
arrange for their proper malntenance in
future,

DEMANDS FOR GRANTS
(GENERAL) 1986-87—Coatd,

[English)

(1) Ministry of Science and
Technology—Contd.

(i1) Department of Atomic Energy
—Contd.

(ii) Department of  Electronics
—Contd.

(Iv) Department of Ocean Develop-
ment— Contd.

(v) Department of Space—Contd.

| [English]

MR. DEPUTY-SPEAKER : We shall
now take up further discussion and votiag
on items 5, 6, 7, 8 and 9 together.

Mr. Ram Singh Yadav may continue
his speech. :

SHRI RAM SINGH YADAV (Alwar) :

Honourable Deputy-Speaker, Sir, yesterdsy
I was reminding the House of the

contribution of Pandit Jawaharlal Nebru



